FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF LG CHEM LIFE SCIENCES INDIA PRIVATE

LIMITED.
1. | Name of Corporate Person LG Chem Life Sciences India Private Limited
2. | Date of Incorporation of Corporate 18/07/2002
Person
3. | Authority under which Corporate Registrar of Companies, Delhi II

Person isIncorporated/ Registered
4. | Corporate Identity Number / Limited | U24231DL2002PTC116249
LiabilityIdentity Number of
Corporate Person

5. | Address of the registered office and Registered Office Address: S-46, Il Floor, Janata
principaloffice (if any) of Corporate Market Rajouri Garden, New Delhi, India, 110027.
Person Corporate Office Address: SCO-321, Sector-29,
Gurugram, Haryana, India,122001.

6. | Liquidation Commencement Date of | March 17, 2026
Corporate Person

7. | Name, Address, Email Address, Mr. Pranav ]. Damania
Telephone Number and the IBBI/IPA-001/1P-P00079/2017-18/10164
Registration Number of the

Liquidator Address: - 407, Sanjar Enclave, Opposite Milap
9 Cinema, S.V Road, Kandivali West, Mumbai - 400067.

Email Id :- pranav@winadvisors.co.in

Contact No :- +91 98204 69825

8. | Last Date for Submission of Claims April 16,2026

Notice is hereby given that the LG Chem Life Sciences India Private Limited has commenced voluntary
liquidation on March 17, 2026.

The stakeholders of LG Chem Life Sciences India Private Limited are hereby called upon to submit a proof
of their claims, on or before April 16, 2026, to the liquidator at the address mentioned against item 7.

The financial creditors (if any), shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania

Liquidator in the matter of LG Chem Life Sciences India Private Limited.
Reg. No.: IBBI/IPA-001/IP-P00079/2017-18/10164

Authorisation for Assignment (“AFA”): AA1/10164/02/300627/109139
AFA Validity: June 30, 2027

Date: 20.03.2026
Place: Mumbai
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E - AUCTION SALE NOTICE THROUGH PRIVATE TREATY (under SARFAESI Act)

E-Aucton Sabe notice Tor Saka af Immovable Seciered Assets under Sacurifisabon and Bacanstruction of Rnancial Assats and Enforcemant of
Security Inferast Act, 2002 read with proviso o Rubs B{E) of Security Inferast (Enforcament) Bules, 2002, Natice & haraby givan (o the public in
panerzl and to the Borrower's and Guearanton's in particufan, by tha Authorizad Officar. as mentionad Balmé, that tha POSSESSI0M of the undes
mentioned propertes mortgaped to DM HOUSING FINAKCE PRIVATE LIMITED {Sacured Craditary had already been laken awar under prowisions
of section 13 (4) of the Securitsation and Reconstruction of Fmancial Asset and Enforcemant of Securty Intarest Act, 2002 o0 28102025
Whereas the Sacured Creditor aoing theough sis Awthorized Oficer inoexarcise of its pawars- under Section 1344} of Secursization -and
Reconstruction of Financial Azsets and Enforcement of Sacarty Interest Act. 200F (SARFAEE], will put the belvw mentioned property fo E-
Auiction for recovery of under mantegned dues and further interest, charges and ©osts ete. The praperties afe being sofd on "AS15 WHERE 15
WHATEVER THERE 15 AND WITHOUT RECOURSE BASIS™ a5 such sate i without amy kind of warranties gnd indeminities

Inspection Dale & Time: 28/ 02028 af 11:00 AR 100300 P Date & Time of e-Auction: 04/04/2026 21 11:00 A8 0300 FM
Lasi Date of submission of Bid/EMD: 21032026 a1 34-00 PM

Mame of Borrower/ Rs.

Co-Borrawer/Guarantor Dutstanding Amount Details of Secured Assels Resorve Price EMD 10%

Borrower- EAPIL KUMAR | InLoan Account Mo, HFCO025519184 and | All the part and parcel of the property -
50 HAM PRASAD yide Application Ho, GG 238761 "BHAWAN NO. 3157 WARD NO. 5 WEST
Co-Borrower- KAVITA RANI| Rs. 12,69.138% (Rupees Twelve Lakh| SITUATED AT MOHALLA RAJIV NAGAR
W/0 KAPIL KUMAR Sixty-Mine Thousand One Hundred and | GARHMUKTESHWAR, DISTT. HAPLR
Thirty Elght Dndy) as on 16Eh Doc 2024 LUTTAR PRADESH 245705"

10,00,000/- | 1.00,008/-

Terms & Conditlons:
1 EBalpthraugh Privata Treaby will be on"AS 15 WHERE |15 BASIS" and "AS |5 WHAT |5 BASIS".
2 To the besl of knowdecge and informatian of the Authorssd Qificen there 5 no encumbrance on any property. Hovwever, the intending
bidders should make their a'wn independant inquiries regarding tha encumbrances, titfle of progerty put on auctionand claims righis’ dues/
afltecting the proparty, prias 10 sebanitlineg ther bid. The a-Awglipn advedisement does nol constitide and will nol ba geemad o constilula
any commitmeent orany representation of {he bank. The property is being sold with &l the existing and future encembrances whether known
or unknaswn b tha bank, The Authorized Oficer’ Secunad Credifor shall net ba respansibia inoany way Tarany third- party claimss rights!
dues/ortsiznding statwtory dusstaxes eic

|t shall ba the resporsibilsty af the bidders to inspact and satisfy them=alves abouwt the assel and apecification hefara submitting tha bid. Tha

inspectian of property put oo adction il b2 permitied to interested bidders at sltes a8 mantioned afanst gach progerty descnphion.

4. The assats will not ba seidbelow the Reserve Price. The Autharized Officer is mot kound o aocep!t the highastaffar, and the futhorized Officer

Ieas the absalule right teaccapl or repest any o 2ll ofen5) 4 ad [dumy postpoms’ cancal the e-ACHicn wihoul assigning any ressan here,

The EMD of successful bidder-shall be retained Towards. part sale conssderation and the EMD of unsuccesstul bidders shall be refundad

vthin T workend days fegan Lhe date of auction. The EMD shall nol Bear any interast. Tha succasslul biddar hall have o deposit 25% of tha

sale price, adjusting the EMD already paid, immediately g, on the same day or not tatarthan next working day and the batance 75% of the
sdba price witlin 15 days froa the dale of confirmation of sake or such exlended period a5 ageead wpan in veriling by and salehy at tha
discretion of the Authonzed Officer.

&, Theinterested partias may contact the Authonzed Officar for durther details! clanfications and for submitting their application. The datails of
the Authoreed Mficer are as follows: Mr. Satyam Shukla, Motlle No, BI20858449 & e-mall 10: satyam. shukla@dmihousinglinance.in
guring tha working kours fram Mendzy o Friday

7. The purchasar as to bear all starg duty, registration leg, and oher expanses, BExes, dutbes, sociely dwas in respect of purchase of tha

progerty

The afaresaid Borrpwes's! Co-borrowsar's allention 1§ invifed to provsions of section 13(8) of SARFRES| Agt for redemption of sacurad

assats meantioned hersinaboee by tendering the zfore mentioned gutstanding duss tngethar.witn &l cosis, CNanges and expenses incurrad

by the bank betore the sale of secured asset within 15 days from the date of this notice Tailing which the assets will be sold as par tarms and
conoibions mentioned abaw Sd/~ (Authorised Oificer)

(4]

(5]

FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptey Board of india
(Woluntary Liguidation Process) Regulations, 2017}

FOR THE ATTENTION OF THE STAKEHOLDERS OF

LG CHEM LIFE SCIENCES INDIA PRIVATE LIMITED.
LG Chern LBe Scisnces India Privide Limited

| $8/07/2002

1| marme of Corporate Pamon

2.. [ ke of k:l'ulqm:m;:ﬂ of Comporile
Femson

3. | Authonty Linder which Comorsta
Persan is ncorporaaed Regisiered

4, | Gorporate identiy Murmber /
Limited Liabdity Idetity Mumbes
of Coipoeate Persan

R | ﬂ.l_li‘ln_."_p_: of (e respEser] afficn
and prncipal offioe {if ary) of
Corporate Pemsan

| Regstrar of Comparees, Dahi |l

TEE S TN e e [ B

| Registered Office Addness: 546, 1| Foon, kirata
Market Fajour Garden, Mew Dehi, india, 110027

| Corporate Office Address: 500-321 Sector 20,
Gunigram, Hargsna, India, 1223001

B. ' Liguidation Cormmuencesmient Dale | March 17, 2026
of Corporate Person

| Marme, Address, Ervall Addrass,
Tek:phere: Mumier and tha
Registration Murmier of the
Liggubciatiorn

| 87, Pranav |, Darrana
BEBLPA 00 P PROCTE 200018 10064
Aodress: - 407, Sanjar Endiave. Opposte Milsp
Cinerma, S Foad, Kandheal YWest, urnbai - 200067
Errsal &l o pransiEasdrsdesis oon

_ | Cortact No = +81 S8204 GHR2S

g | Lest Dete for Submission of Clarms | Apdl 156, 2026

-

Matice i5 herely given that the LG Chem Life Sclences India Private Limited has
tommenced soluntary ligueidation on Mamh 17, 20286

I'he stakahodders of LE Chem Life Selances ndla Private Limited are haraly catled upon
to submit & proof of thedr cialims. on or before Aprl 16, 2026, o the liguidator &t the
address mentioned Bgainst term ¥,

The financial creditors {if anyl, shall submit their proof of clams by electronic means only
All pther stakaholders may submit the proof of claims in parson, by past or by electronic
IMEANE.

SubirmEsion of false or misleading proalfsol ciaim shall allract penallles

50/~

Pranav Damania

Liguldater In the matier ol LG Chem Life Sciences India Private Lindted,

Reg. No.: IBBI/IPA-001/IP-POOOTS, 2017-18,/ 10164

Authorisation far Assignment (“AFA"): AAL/10164,/02 /300627 /109139

AFA Validity: Jume 30,2027

Date: 20032026

Place: Mumbai

Place: HAPUR | Data: 20.03. 2026 OMI Hausing Finance Private Limiled

Holte- The earlier Auction Nolice Publishad on Daled 08-Mar-2026 in whicl Auclion Dale wazs 23-Mar-26 stands wilhdrawn.

HINDUJA HOUSING FINANCE LIMITED
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
Branch Office: F8, First Floor, Mahalaxmi Metro Tower,
HIMDILIJA Sector 4, Vaishali, Ghaziabad, 201019
HOUSING FINANCE Email: auction@hindujahousingfinance.com

CLM - ANKIT GARG - 9654060881 - CRM - ANUJ DIXIT - 8447376183
RLM - AKASH MEDIRATTA - 9625339424

APPENDIX- IV-A [Refer proviso to rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act”) read with proviso to Rule 8(6) of the
Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below-described
immovable property mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized
Officer of Hinduja Housing Finance Limited (Secured Creditor) having its Corporate Office at 167-169, 2nd Floor, Anna Salai,
Saidapet, Chennai — 600015 and one of its Office at: F8, First Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali,
Ghaziabad, 201019, will be sold on “As is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned
below for realization of the amount due to the Secured Creditor from the borrowers and guarantors. The sale will be done by the

Authorized Officer through e-auction platform provided at the website: www.bankeauctions.com

Date of Inspection of the property : 02.04.2026, 14:00 hrs-17:00 hrs
EMD Deposition Last Date 05.04.2026 Till 17:00 hrs.
06.04.2026, 11:00 hrs-13:00 hrs

Date/Time of E-Auction

Sr. Loan Account Number and Demand Notice u/s 13(2) Date and Type Reserve Price
No. Name of Borrower(s) / Co-Borrower(s) Date and Amount of Possession | _ EMD
IGuarantor(s) Total O/S Bid Increase Amount

1.1 Loan Account No. DL/JNK/JNKP/A000000197 | 04-05-2024 And Rs. 2225463/- L?—IOYQS%)A%E Fﬁ:- 2277559;;00(3/-
S. -
Mr. Kayyum Khan, Mrs. Asrana Rs. 2331068/- Possession Rs 100007

| Description of the Immovable Property: Flat No- V-303, Venus Tower 3rd Flor, GH/1, Sector-C3, Trans Delhi Signature City,
Ghaziabad-201102

2.|  Loan Account No. DLUNCU/GHAU/A000001609 | 07-01-2025 And Rs. 1476843/ | 11-09-2025 Rs. 1452505 5-
Mr. MANOJ GUPTA, Mrs. ANJU ANJU Rs. 1714112/- SHYSIcAL s 1020

- Description of the Inmovable Property: Freehold Residential Flat No. SF-1 admeasuring area 65 sq. yd. (54.34 sq. mtr.) built on Plot
No. 114A & 114B falling under Khasra No. 221 situated at Block-B "Rail Vihar" in Village Sadullhabad Pargana & Teshil Loni Distt.
Ghaziabad (U.P)

3.| Loan Account No. GZ/CHP/CHPL/A000000161 25-11-2024 And Rs. 1078654/- L?_&%%)AZE R;- 12%85%%‘;/7/
. ; N -
Mr. JITENDRA KUMAR, ROMI Rs. 1241997/- Possession R 100007

. Reserve Price]  Earnest Money
% No DRSGHIANT UL PropETY ) inRs| | Deposit (EMDY fin Rs.)
1 Plat Mo, BR-3 and RR-4, Khasra No. 252, 1,10, 00, 000H- 1100000/
Brndawan Garden Retreal Magson Colany Village
Datana, Kosikalan, Mathura, Uitar Pradesh,

QFFICE OF RECOVERY OFFICER-H, DEBTS RECOVERY TRIBUNAL-I, DELHI
4th Floor, Jeevan Tara Building, Parliament Streef, New Delhi-11001

{Under the provisiens of Second Schedule of Income Tax Act, 1961)
SALE PROCLAMATION

LS L]

RC Mo.: 842024 HOFC Bank Versus  Mis Amcon Enginesrs

Proclamation of Sale Under Rule 52(2) of, Second Schedule to the Income Tax Act, 1961
read with the Recovery of Debts due to Bank and Financial Institutions Act. 1883

CO#1 Ms Amcon Engineers J-54. Lawar Ground Floar, Saked, Malaviya Magar CO#2 Mukesh

Kumar Laad J-54, Lowsr Ground Floor, Marg-32, Gurudwara, Sakat, New Dalbi CO#3 Mrs,

Aruna Laad G-16/71, Madviva Magar, New Dalr-110017 COR4 Mis Amcon Engineers Pwt. Ltd.

306, Ashoxa Bhawan 93, Nehru Place, New Dethl- 110018

Whereas a5 per Recovery Cerfificate Mo, B4/2024 dated 13.06,2024 drawn by the. Prasiding

Officer, Debds Recovery Tribunai-ll mantioring a sum of Re. 280,56, 506.54/- [Rupees Two

Crore Eighty Lakhs Fifty Six Thousands Five Hundred Minety 3ix And Paise Fifty Four

DOnly), CEs are jomily and / or saverslly lisbla fo pay tha amouni alongwith pendendefite and futurs

nberast@l 18% p.a. per annum simple intarest vaarky wel 15102083 wtd recovery with costaf

Rs.1,50,000/-,

2. Andwhesegs the undersioned has ordered the sale of property menbionad in the Schedule balow

n salisfachon of the said Recovary Certficata

3. Molice = henaby given thal in absence of any order of postponement, the sed proparly shel ba

s0id by e-auction and bidding shall take place through "Onling Electronic Bidding" through

ahansrns of 3 ues duration albar 12 noon, d§ regunsd.

4. Thesale shall be afthe praparty of the CD|s | above-namad as manlioned in the schedula balow

and the liabiltes and claims altaching ko the s3d propenty, 50 far a3 they have been ascertained, are

fhasa specifiad in he schadule againsl each lal

% The praperty shall be putup for the sale as specified i the schedde, If the amaunt ba be realized

by sad 15 sabahad by the sabe of 3 portion of the propery, the sale shall be mmedsately stopped with

respact bo the remainder. The sale wil dlso be slopped B, before avchion is knocked down, the amesrs

rmarilichied in the said cerlificate, inbares! costs {(including cost of the sale} am lendensd ta the offices

confuching the sale orproaf is gheen to his satisfacton that the amount of such cerificale, inteses]

Al Cossts s Doedn pisd 1 16 U ndarsgned.

G Mo officer or other perzon, hawing any dufy Lo perfarm in conmactian with sala, howavar, aithes

directhy or indirectly bid for, sequine or attempd i acquire any interast inthe property sold

7. Thezale shall e subjpect i the condilions prescribed In e Second Schecule o 1he Incomes Ta

Act, 1867 and the rules made theraunder and 1o the folowing further condifions:-

7.1 The particulars specified in the annexed schedule have bean stated to Be best of the information

of the undarsigned, bt tha undarsigned shall not be answersble fof any eror, mis-slalemanl o

amission inthisprociamation

7.2 The reserve price below which the proparties shal nol be sold and the Eamest Manay Depasil

{EMID} are a5 undes -

. Description of the Inmovable Property: FlatNo. UGF-03, Upper Ground Floor, Front Side (RHS Middle Portion), areameasuring 360
Sq. ft. i.e. 33.44 Sq. Meters, Residential Plot No. 215, area measuring 160 sq. yards, i.e. 133.77 sq. meters, Out of Khasra No. 78,
Situated at Residential Colony Akashwani Village Sadullabad, Pargana and Tehsil Loni, District- Ghaziabad, UP

4.1 Loan Account No. DL/GRN/SNPR/A000000093 07-01-2025 And Rs. 995337/- %1H_:(28_|2(§)A2|? ' FSRS- 9;400550(;/-
: < -
Mr. ROOP KISHORE, Mrs. POOJA . Rs. 962089/- Posseseion | R 10000L

|Description of the Immovable Property: Flat No. UGF-2, Upper Ground Floor, LIG Back Side, built on Plot No. 13, land area
measuring 67 sq. yards, i.e. 50.18 sq. meters, out of Khasra No. 185 min, Situated at Khushal Vihar, Hadbast Village Sadullabad,
|Pargana and Tehsil Loni. District- Ghazishad. UP

5. Loan Account No. DL/GRN/SNPR/A000000258 07-01-2025 And Rs. 1742089/~ |  31-10-2025 Rs. 1723896.9/-
Mr. Deepak Deepak, Mrs. Madhu Madhu & Vikas Vikas Rs. 2046436/ Sysg'sgﬁh FSRSS- 11702030803{-

‘Description of the Immovable Property: Flat No. GF-04, Ground Floor, Rear Left Side, area measuring 540 Sq. Ft. i.e. 50.17 Sq.
Meters, Built on Residential Plot No. B-44, area measuring 200 Sq. Yards i.e. 167.22 Sq. Meters, situated in Block-B, “GangaVihar”, in
|the Revenue Estate of Village Sadullabad, Pargana and Tehsil Loni, Dist. Ghaziabad, U.P.

6.| Loan Account No. DL/IGRN/SNPR/A000000310 | 07-01-2025 And Rs. 1032212/ |  20-12:2025 | __Rs. 1019700/-
Mr. UMA CHAND, Mrs. SHASHI SHASHI Rs. 1102476/- EHYSICAL e, TSI

| Description of the Inmovable Property: FlatNo. GF-02, on Ground Floor, Rear LHS, area measuring 360 Sq. Ft., built on Residential
Plot No.B-73, total area measuring 200 Sq. Yards, Part of Khasra No.224Min., Situated at Rail Vihar SehkariAwas Samiti Ltd. Hadbast
| Village Sadullabad Pargana, Tehsil Loni, Distt Ghaziabad U.P.

7.] Loan Account No. DLIGRN/SNPR/A000000327, | 07-01-2025 And Rs. 1795243/~ | 19-11-2025 Rs. 1771310.7/-
Mr. YASH PAL, Mrs. CHHAYA CHHAYA Rs. 2098228/ EHYSICAL A

7.3 The inferested bidders, wha have submitied their bids not below the reserde price, alongash
docurmants ncluding PAN Card, kdenlity prool, sddrass prool, éfe., and in fhe casa of company, copy
of resokifion passed by the board members of the comgany or any other docoment canfimming
raprasentabontatiormey of the company also, |atest by 21,04, 2026 before 4.00 PM In the Cifca of
tha Recovery Officar-ll DRT-H, Dethi, shall b= efgible 1o paricipale in the e-auction bz be held from
H.O0AM o 12.00 Moo on 23041026, In casa bidis placed n b2 last 5 mirubas of the dosing lima
of the auction, the closng ime wik automatically ged extended for Sminsss
7.4 The biddar(s) shallimprove their affarin mubples ol Bs, 1,00,000)- (Rupeos One Lacs Only).
1.5 The unsuccassful bidder shal take the EMD dirsctly fram the Office of Recovery Officerl,
DRT-IL, Dialhl, immadiately on clesure of he s-awclion sale proceadings
7.6 The Successiul ! highast bidder shal have o prapare and deposit Demand DradliPay Ordar o
25% of the bid'sabe amount, after adjusting the EMD, favoring Recowary Officer-1l, DRT-11, Defhi, Al
R.C. No. B4r2024 by next bank working day Le. by 04.00 PM wilh thia Tribunal, fafing which ha
EMD shal be forfieited
f7 The succassiulimighesl bidder shal depasil, throwgh Demand DraftPay Ordar Tavenng
Recovery Qfficar-il, DRT, Deli, Alp R.C. No. 8412024, the bafance T5% of the sale proceeds
balona tha Racovery Ofcar-ll. DRT-H, Dalki on ar bedors 15th day fram the dede of awction af ha
propery. exclusive of such day, or if the 151h day be Sunday or other holiday, then on the firsi office
day after he 15%h day atangwilth Ihe poundage e B 2% uplo Bs. 1,000 and E 1% on tha exoess ol
such gross amount gvar Bs T000V- in favour of Regstrar, DRT-I Delhi, {in case of deposit of balance
amountal 15% thrawgh past he sams showd reach the Recovany Officar a5 above).
7.8 I cese of defeult of payment within tha prescribed paricd, the proparty shall be re-sold, afier the
e of fresh prockamation of zake, The deposil, after defraying the expenses of the sale, may, I the
undarsigned fhinks 4, be forfested to tha Governmand and the defaulling purchaser shali forfedt &
ctaims b the propety or o any parl of the sum forwhich ity subsequantly e sald
8. The propary i baing soid on "AS 15 WHERE 15 BASIS™ and A5 I5 WHAT |5 BASIE™.
9. The undarsigned raservas tha right fo eoceat or resact any ar &8 hids if fourd unreasonable or
posipere e au clion 20 sy lime wilbaul A5SiEnirdg-arny reasom

SCHEDULE OF PROPERTY

Description of the Immovable Property: Description of the Property: Flat No. G.F.-06, on Ground Floor, Rear LHS, area measuring
630 Sq. Ft., built on Freehold Property Bearing Plot No. D-8/23, area measuring 359.74 Sq. Meters, situated at “D.L.F. Ankur Vihar”,
inthe Revenue Estate of Village Loni, Pargana Loni, tehsil and Dist.Ghaziabad, U.P.

Mode of Payment :- Payment shall be made by demand draft in favour of Hinduja Housing Finance Limited payable at Ghaziabad.

TERMS & CONDITIONS OF ONLINE E- AUCTION SALE: - 1. The Property is being sold on “As is Where is”, “As is What is”,
“Whatever there is” and “Without Recourse” basis. As such sale is without any kind of warranties & indemnities. 2. Particulars of the
property/assets (viz. extent & measurements specified in the E-Auction Sale Notice has been stated to the best of the information of the
Secured Creditor and Secured Creditor shall not be answerable for any error, mis-statement or omission. Actual extant & dimensions
may differ. 3. E-Auction Sale Notice issued by the Secured Creditor is an invitation to the general public to submit their bids and the same
does not constitute and will not be deemed to constitute any commitment or any representation on the part of the Secured Creditor.
Interested bidders are advised to peruse the title deeds with the Secured Creditor and to conduct own independent enquiries/due
diligence about the title & present condition of the property/assets and claims/dues affecting the property before submission of bids. 4.
Auction/bidding shall only be through “online electronic mode” through the website: auction@hindujahousingfinance.com and
https://www.bankeauctions.com/ Or Auction provided by the service provider C1 India PVT LTD, who shall arrange & coordinate the entire
process of auction through the e-auction platform. 5. The bidders may participate in e-auction for bidding from their place of choice.
Internet connectivity shall have to be ensured by bidder himself. Secured Creditor/service provider shall not be held responsible for the
internet connectivity, network problems, own system crash, power failure etc. 6. For details, help, procedure and online bidding on e-
auction prospective bidders may contact the Service Provider C1 INDIA PVT.LTD., Plot No.68 3rd Floor, Sector-44, Gurgaon,
Haryana-122003, (Contact Person: Mithalesh Kumar, Phone No. 7080804466, Email: delhi@c1india.com, Support Mobile
Number:-7291981124/1125/1126). 7. For participating in the e-auction sale the intending bidders should register their name at
https://www.bankeauctions.com/ and auction@hindujahousingfinance.com well in advance and shall get the user id and password.
Intending bidders are advised to change only the password immediately upon receiving it from the service provider. 8. For participating in
e-auction, intending bidders have to deposit a refundable Earnest Money Deposit (EMD) i.e. 10% OF RESERVE PRICE (as mentioned
above) shall be payable by interested bidders through Demand Draft in favor of " Hinduja Housing Finance Limited. 9. The intending
bidders should submit the duly filled in Bid Form (format available on https://www.bankeauctions.com/ and
auction@hindujahousingfinance.com along with the Demand Draft remittance towards EMD in a sealed cover addressed to the
Authorized Officer at Hinduja Housing Finance Limited, at F8, First Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali, Ghaziabad,
201019. 10. The sealed cover should be super scribed with “Bid for participating in E-Auction Sale in the Loan Account Number (as
mentioned above) for the property (as mentioned above). After expiry of the last date of submission of bids with EMD, Authorized Officer
shall examine the bids received by him and confirm the details of the qualified bidders (who have quoted their bids over and above the
reserve price and paid the specified EMD with the Secured Creditor) to the service provider C1 India PVT LTD to enable them to allow only
those bidders to participate in the online inter-se bidding/auction proceedings at the date and time mentioned in E-Auction Sale Notice.
11. Inter-se bidding among the qualified bidders shall start from the highest bid quoted by the qualified bidders. During the process of
inter-se bidding, there will be unlimited extension of “10” minutes each, i.e. the end time of e- auction shall be automatically extended by
10 Minutes each time if bid is made within 10 minutes from the last extension. 12. Bids once made shall not be cancelled or withdrawn. Al
bids made from the user id given to bidder will be deemed to have been made by him alone. 13. Immediately upon closure of E-Auction
proceedings, the highest bidder shall confirm the final amount of bid quoted by him by E-Mail both to the Authorized Officer on his mail id
ankit.garg@hindujahousingfinance.com and the Service Provider for getting declared as successful bidder in the E-Auction Sale
proceedings. 14. The successful bidder shallimmediately i.e. on the same day or not later than next working day, as the case may be, pay
a deposit of twenty five per cent, of the amount of the sale price, which is inclusive of earnest money deposited, if any, to the Authorized
Officer conducting the sale. The balance amount of purchase price payable shall be on or before fifteenth day of confirmation of sale of the
immovable property. 15. In case of defaultin payment of above stipulated amounts by the successful bidder/auction purchaser within the
stipulated time, the sale will be cancelled and the amount already paid (including EMD) will be forfeited and the property will be again put
to sale. 16. At the request of the successful bidder, the Authorised Officer in his absolute discretion may grant further time in writing, for
depositing the balance of the bid amount. 17. The Successful Bidder shall pay applicable TDS (out of Sale proceeds) and submit TDS
certificate to the Authorised officer. 18. Municipal/Panchayat Taxes, Electricity dues (if any) and any other authorities dues (if any) has to
be paid by the successful bidder before issuance of the sale certificate. Bids shall be made taking into consideration of all the statutory
dues pertaining to the property. 19. Sale Certificate will be issued by the Authorised Officer in favour of the successful bidder only upon
deposit of entire purchase price/bid amount and furnishing the necessary proofin respect of payment of all taxes/charges. 20. Applicable
legal charges for conveyance, stamp duty, registration charges and other incidental charges shall be borne by the auction purchaser.
21. The Authorized officer may postpone/cancel the E-Auction Sale proceedings without assigning any reason whatsoever. In case the
E-Auction Sale scheduled is postponed to a later date before 15days from the scheduled date of sale, it will be displayed on the website of
the service provider. 22. The decision of the Authorized Officer is final, binding and unquestionable. 23. All bidders who submitted the
bids, shall be deemed to have read and understood the terms and conditions of the E-Auction Sale and be bound by them.
24. For further details and queries, please contact Authorized Officer, Mr. Ankit Garg, Mobile No. 9654060881 at branch office at
Hinduja Housing Finance Limited, at F8, First Floor, Mahalaxmi Metro Tower, Sector 4, Vaishali, Ghaziabad, 201019. 25. This is
also 15 (Fifteen) days’ notice to the Borrower/ Mortgagor/Guarantors of the above said loan account pursuant to rule 8(6) of Security
Interest (Enforcement) Rules 2002, about holding of auction sale on the above-mentioned date/place.

Date: 20.03.2026, Place: Ghaziahad Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

Special Instructions/Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest.
Neither Hinduja Housing Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure,
Power failure, etc.) on the part of the bidder in such cases. In order to ward off such contingent situation, bidders are requested
to make all the necessary arrangements/alternatives such as back-up power supply and whatever else required so that they
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Given undar my hand and seal on 25.02.2026 (Vaatsalya Kumar) Recovery Officer-ll,
DRT-I, Delhi

are able to circumvent such situation and are able to participate in the auction successfully.

Utkarsh Small Finance Bank
Aapki Ummeed Ka Khaala

{A Scheduled Commercial Bank)

Zonal Office: 9B, Pusa Road, Rajendra Place, New Delhi, Pincode-10060
Registered Office: Utkarsh Tower, NH - 31 (Airport Road), Sehmalpur, Kazi Sarai, Harhua, Varanasi, UP-221 105.

PUBLIC NOTICE

Notice is hereby given that the following borrower/s have defaulted in the repayment of principle and interest of the Loan facility
obtain by them from the bank and the loan has been classified as Non-Performing Assets (NPA). The Notices were issued to them
under Section 13(2) of Securitization and Reconstruction of Financial Assets and enforcement (Security) interest Act, 2002 on their
last known address as provided to the bank by them, that in addition there to for the purposes of information of the said borrowers
enumerated below, the said borrowers are being informed by way of this public notice

Sr. | Name of the Name of the Name of the Borrower/Guarantor N.PA Date | Amount outstanding as on
No., Branch Account (Owner of the Property) the date of Demand Notice
1 | Patel Nagar Client Name Mr. Sarwar Ali S/o Mr. Afsar 13-02-2026 % 27,74,159/-
Sarwar Ali Ali (Borrower/Mortgager)

Account Number
1386050000006230 &
1386050000006237

Mrs. Nargis Jahan W/o Mr. Sawar
Ali (Co-Borrower/Mortgager)

Description of Property/ies: All the part and parcel of the residential property entire First Floor at Plot No-4836 without roof rights
measuring 125.12S5q Meter or 149.64Sq Yards Indra Prastha Extension situated at ownership No-12, TP Scheme No-3 (Part-1)
Sector-49, Faridabad forming part khasra No-391,392,393,369 min of Village-Nawada Koh, Tehsil-Badkhal, District-Faridabad
Haryana. Property bounded By:East : Road West: Other Property North: House No-4837 South: House No-4835

The above borrower/s and/or their guarantors (where ever applicable) are advised to make the payments of outstanding within
period of 60 days from the date of issuance of notice Under Section 13(2), failing which further steps will be taken after expiry of 60
days fromthe date of issuance of notice Under Section 13(2) as per the provisions of Securitization and Reconstruction of Financial

Assets and enforcement (Security) interest Act, 2002. Sd/-
Date: 20-03-2026 (Authorized Officer)
Place: Delhi Utkarsh Small Finance Bank Ltd.

INDIA SHELTER FINANCE CORPORATION LTD.
Regd: Office:- Plol-15,6th Floar, Sec-44, Institutional Area, Gurugram, Haryana-122002

=findiaShelter
Home Loans

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for Sale of Immovable Assels under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (hereinafter reforred {o as "the Act™) read with Rule (1) of the Seaurity Interest
(Enforcement) Rules, 2002 (herelnafter referred to as “the Rules"),

Motice is hereby given o the public in general and in paricular to the Bormower{s), Co Borrower(sh and Guarantor(s) or thedr legal
hairis] of represenialivals) that the below described immovabbe proparty(s) modgagedicharged o India Shelter Finance
Corporation Limdted (heremnalter refesmad 1o he Secured Craditor), the possession of which has bees taken by the Authorized
Officer of the Secured Creditor having s Registered Offica a1 Gth Floor, Fiat Mo 15, Institutional Area, Sectord Gunegram, Haryana -
122002 CIN: LME5322HR198BPLO42THZ Phane Mo, +81-124-4131800, will be =ald on “As 5 Where is”, "As is What is™ and
“Whatever thera is" basis on the dales mentioned Below Tor realizaton of the amoond due 19 the Secured Creditor (rom the
bBarrowers, oo bomewers and guaraniors. The sale will be done by the duthorized Officar 8t the place menticnad balow

Loan Account Number |  Demand Notice Dascription of the Diat d

/AP Number And wis 13(2) Date Immovable Property! gt i S
Name of Borrowaer(s) ! and Amount Secured Asset

Co-Barrowar () 12-Aug-2025 And | Al that parl and parcel of he| Symbolic Possession R B 00 0000
IGuarantor(s) Rs. 12,18,362- | propery situated at Pigt-11, Block 29-0CT-2025 [Rupees Eight
HLI4CHLOMNS0000050 | (Rupees Twelve Lakh | Mo, 1. Hhasra-173 Patrawal- Lakh Ordy)

Total Dutstanding
Ason 10-Aug-25

Eighlesen Thausand
Three Hundrd Sixly-

47/2012-13, Moja Tausar,
Magaur 341001 Ragwsihan, ADM

TE339 / AP-101848637
Mrs. Punam Ravat

Earnest Money

Wio Prashant Bha“‘_' Wi ﬂ'l’lhl'll Areal - 1250 E‘I'.-I F En-um:lal'jr:- Rs. 12.13.152-‘- fﬁupe—ea _E\,Hﬂﬂ.s.,i.‘_I.E_.H.Pl_
Mir. Brashant Bhatt & Bid lncroass East: - Plok-12, West- Plot-10, | mwalve Lakh Eighteen g0, 000/ {Rupees
Mr. Yagesah Ao Morth, - Cher Khasra Land, Thousand Thras Eighty Thowsand
ey el L Hundred Sixty-twa Oniy) anly)
Diate and Time of Inspaction of the property EMD Deposition Last Date Date gnd Time of Auction

2 APR 226 (Inspection Time 10:00 AM 1o 05:00 FM) 3 APR 2026 4 APR 2026 (Awction Time 10:00 AM to 5:00 PM)

Place of EMD Deposition: India Shelter Finance Corporation Limited, 15t Floor, Swatl Palace, Mear Goverment Hospatal, Wand
Mumber 1, Phatodi Bus Stand, Magaur, Rajasthan 341001

Authorized Officer's Name and Mobile Mo.- Mr. Vinay Rana {+81 T2ERE05030)

Place of Auction: India Sheller Finance Corporation Limited, 158 Floor, Swatl Palace, Near Govermen! Hospital, Ward Mumber 1,
Phalodi Bus Stand, Nagaur, Rajasthan 341001

Mode OF Payment: - All paymeant shall be made by demand drafi. KEFT, RTGS in favour of India Shelter Finance Corporation
Limited,

For detailed terms and condition of the sale, pleasa refer to the Secured Creditor's woebsite www.indiashelter.inor contact
Authorized Oificer.

PLACE: RAJASTHAN FOR INDLA SHELTER FINANCE

DATE: 20-MARCH-2026 (AUTHORIZED OFFICER)

TATA CAPITAL LIMITED

TATA Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Lower Parel, Mumbal-400013,

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

{As per Appendix IV read with Rule B{1) of the Security Interest Enforcement Rules, 2002)
Thas i o infarm thel Tata Capital Ltd. (TCL) is & non-banking finance company and mearporaled under the provisions of the Companies
Acl, 1956 and having its registered office at Penmsula Business Park, Tower A, 11th Floor, Ganpatrao Kadam Marg, Lower Parel, Mumbas-
4000713 and a branch office amongst olher pleces af New Delhi {"Branch™), That vide Orders dated 24,11 2023, the National Company Law
Tribunal (NGLT} Mumbai has duly sanchioned the Scheme of Amangement Between Tata Capitat Fingndial Services Limited 'TGFSLT) and
Tata Cleantech Capital Limited (" TCCL™) a5 rgnaferors and Tala Capital Limited i TCL") as iransferes under the provisions of Sechons 230
to 232 read with Section 66:and other appicable provisions of the Companies Act, 2013 ("sasd Scheme’). In terms thereof, TCFSL-and
TCCL {Transferor Companées ) long with its underiaking have merged with TCL, as'a gofng concern, together with all the properties: assets,
aszets, rights, benefits, interest, duties, obligations; llabiliies, contracis, agreements, securites elc. wa.f.01.01.2024. In pursuance of the
sand Onder and the Scheme, all the facility documenis executed by TCFSL and all oufstandeng in respect thereof stood fransfarmed o
Applicant Company ard thus the TCLis entilled 1o claim the same from the [BorowersiCo-Borrowars] & terms theraof
Whereas, the undersigned being the Authorzed Officer of the Tala CapitafiLid, under the Securitization and Reconstruction of Financial
Azsets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under section 13012) read with Rule 3 of the
Socunty Interast (Enforcament) Rules, 2002, issued a Damand MWotica- 20-11-2025 a3 below calling upon the Borrowers to repay the
arncur mentioned in the nolice wihin 60 days from the date of the said nofice.
The Borrowers, having fafed iorepay the amaount, nofice is hersby given io the Bomrowers, in parlicutar and ihe public, in general, that the
undersigned has taken SymboliciConziructive Possession of the property described herein below in exercise of powers conferred an him
underSiection 134} read with Rule 3 of the said Act.
The Bomowers, in particular, and the public ingeneral . ane hereby cautioned not to deal with the property and any dealings with the property
wil be subject bo the charge of the Tata Capital Limied, for an amaunt referred $o- bslow along with interest thereon and penal interest;
charges, costs etc, from date of demand nofice.
[The borrower’s attention is invited to provisions of sub-section (B} of section 13 of the Act, inrespect of ime available, to redeem
the secured assets.]

v

Loan Account Name of Obligor(s)i Amount | Date of Description of
No(s). Legal Heirs) Legal & Date | Symbolic Secured Assels/
Represantative(s) of Demand | Possession immovable Properties
Notice(s)
ICELADSESD 11, Mr, Trivesh Sharma, Property No-A-581 Ground Rs 13032026 | Property Mo.- Entire Ground Floor
00011254340 | Floor without Roof Right. Block-A Jalebi Chowk Shastrj |52,90 976! Only Without Its Roof! Terrace
&  INagarNew Delhi- 110052, b Right, With Area Measuring 81 Sq

Jgu'hg'é;ggg 2. Mr, Trivesh Sharma. Property No-A-581 Graund 20112023
5 Floor Without Roof Right, Block-A Jalebi Chowk Shastr

TCFLAnAGgn (Magar Mew Dalhi- 190052

00012073768 (3. Mrs. 'lufqa[.' Laxmi Sharma, Property Mo-A-5801

Ground Floor Without Roof Right, Black-A Jaletn Chowk

shasty Magar New Delhi- 110052

4, Ws Pujalamaru Management Cerification Services,

Properiy Mo-A-5811 Ground Fioor Without Roof Right,

Block-A Jalebi Chowk Bhastn Nagar New Dethi- 110052

Date: 20-03-2026

Yds. 1.e &7.72 5q. Mirs Forming
Part-of Free Hold Property Bearing
Municipal Mo. A-5311 Built.on
Portion of Céd Plot No. 118
Bituated At Shastr Magar Delhi-
110052 Favour of Triveshsharma
Son of Shri P Sharma &
Crecharation Dated 28.01. 35050

Sdi- Authorised Officer

|\E||‘]CB: Delhi For Tata E‘.apil:a.lL!E',n

<& Chola

Enter a better life

www.cholamandalam.com/news/auction-notices

Cholamandalam Investment and Finance Company Limited

Corporate Office: " CHOLA CREST ” C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai -
600032, India. Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi - 110 005
Contact No: Mr. Srinivas V, Mob.No. 9643344410

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties
mortgaged to the Secured Creditor, the Symbolic possession of which has been taken by the Authorised Officer of Cholamandalam investment and Finance
Company Limited the same shall be referred herein after as Cholamandalam investment and Finance Company Limited . The Secured Assets will be sold on “As is
whereis”, “As is what is”, and "Whatever there is” basis through E-Auction.

It is hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com/ &

IS.N. Account No. and Name of borrower,

co- borrower, Mortgagors

1. ' Loan Account Nos. HEO1ELD00000091399 | 12.12.2025
1.ANKIT VERMA (APPLICANT), Rs.

ROHINI, P.O. ROHINI SECTOR 7,
DELHI — 110085
2. VIDHI VERMA (CO-APPLICANT),

Date & Amount
as per Demand
Notice U/s 13(2)

H.NO. 23, 2ND FLOOR, POCKET 4A, SECTOR 23,| 2,12,32,110.00
e ey POCKET NO. 4 -A, SECTOR - 23, AREA

T
‘ Symbolic \ MEASURING 207 SQ.MTRS., SITUATED IN

E-Auction Date and
Time, EMD
Submission Last Date
Inspection Date

28.04.2026
at 11.00 a.m to 1:00 p.m

27.04.2026, 10.00
am to 5.00p.m

Reserve Price, Earnest
Money Deposit &
Bid Increment
Amount (In Rs.)

Rs. 2,40,00,000 /-
Rs. 24,00,000/ -
Rs. 1,00,000/-

Descriptions of the
property /Properties

FREE HOLD ENTIRE SECOND FLOOR,
WITHOUT ROOF/TERRACE RIGHTS OF
BUILT-UP PROPERTY BEARING NO. 23, IN

H.NO. 23, 2ND FLOOR, POCKET 4A, SECTOR 23, ROHINI, P.O.
ROHINI SECTOR 7, DELHI — 110085

3. PARVEEN VERMA (CO-APPLICANT),

H.NO. 23, 2ND FLOOR, POCKET 4A, SECTOR 23, ROHINI, P.O.
ROHINI SECTOR 7, DELHI — 110085

4. HIND AUTO (THROUGH ITS PROP. ANKIT VERMA)
(CO-APPLICANT),

H.NO. 23, 2ND FLOOR, POCKET 4A, SECTOR 23, ROHINI,

P.0. ROHINI SECTOR 7, DELHI — 110085

5. GOPAL SAGAR (CO-APPLICANT),

H.NO. 23, 2ND FLOOR, POCKET 4A, SECTOR 23, ROHINI, P.O. ROHINI SECTOR 7, DELHI — 110085

THE LAYOUT PLAN OF ROHINI RESIDENTIAL SCHEME, ROHINI, NEW
DELHI - 110085, ALONG WITH THE PROPORTIONATE FREE HOLD
RIGHTS OF THE LAND UNDER THE SAID PROPERTY, FITTED WITH SEPERATE ELECTRIC, WATER &
COMMON SEWER CONNECTIONS, WITH NECESSARY FIXTURES AND FITTINGS, ALONG WITH
EQUAL COMMON RIGHTS TO USE THE LIFT & 25 % (1/4TH) UNDIVIDED OWNERSHIP RIGHTS IN
STILT PARKING, WHICH IS BOUNDED AS UNDER: EAST - PLOT NO. 24, WEST - PLOT NO. 22, NORTH
- PLOT NO. 10, SOUTH - ENTRY

As per appointment

Ms.Procure247, (Contact Person: Vasu Patel —9510974587)

take partin e-auction.

Place : DELHI / NCR
Date : 18-03-2026

1. ion-notices. For details, help, procedure and online training on e-auction, prospective bidders may contact (Muhammed Rahees — 81240 00030),

2. For further details on terms and conditions please visit https://chola-lap.procure247.com/ & https://www.cholamandalam.com/auction-notices to

THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Sd/- Authorised Officer
Cholamandalam Investment and Finance Company Limited

epaper.ﬁnant:iaiexpress.cun'. .

New Delhi
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Strengthening Public Financial Managenm:

L1 91 SL

8l

PROJECT MANAGEMENT UNIT

3

nt for Improved Service Deli
Rajpur Road, Urban Development Directorate, 3th Floor,

Dehradun-248001, Uttarakhand

Email i

: pmu.spfmitgmail.com

4 The Government of Uttarakhand is expected to receive financing from The World Bank towards
3 the cost of Strengthening Public Financial Management for Improved Service Delivery in
Uttarakhand Project in Uttarakhand and intends to apply part of the proceeds for engagement of
{individual consultant for PMU, SPFM.

4 The Terms of Reference (TOR), qualification and application format for this assignment can be
| downloaded from website htpp://ctrfa.org/tender, further information (required if any) can be
1 obtained during office hours from 10.30 to 4.30 hrs IST. Application in prescribed format may be
"I sent (Hard copy or electronic pdf) at the address or e-mail id given above (in person, by post or
| by e-mail) should reach by 10™ April 2026 at 5:00 pm. Application received after due date and time
| will be summarily rejected.
7 Detail of Contractual post and type of assignment:-

in Uttarakhand Project

E-mail: dir-mines
No. DMG-17012/26/2025/2025-26

Government of Karnataka

DEPARTMENT OF MINES & GEOLOG

#49, Khanija Bhavan, Race Course Road, Bengaluru-560001

She had received a
“gift" of Rs 125 crore
from her husband,
which was treated as
“unexplained credit”
and added to her
income during the
financial year 2019-20.

arnataka.gov.in
Date:

PROJECT DIRECTOR

0z 61

1z

EE"ZYi =) Punjab State Power Corporation Limited

{Regd. Offic

PSEB Head Office, The Mall, Patiala-147001)
Corporate identity Ne. U40109PB2010SGC033813,
Website :

E-Tender Enquiry No. 32/RE/MHP/2025-26
Dated 18.03.2026

“|Rasident Enginser, MHP Division, PSPCL, Talwara, inviles open

press tender for Supply cum replacement of important defective

4 componants/parts of radial bypass gates of Power House no.

1& 4 of Mukerian Hydel Project, PSPCL, Talwara.

“|For detail NIT, please refer to hilpsi/eproc.puniab.govin from
_-2moarzozecnm rds.

: Corrigendum & addendum, Ifany may be ssen on offiial

-| Not:
PSPCLmbsl te,

2| & e10ms, pEREn. 07AT2EES sEETDT

www.pspel.in (Contact No. 9646122296)

DR. BABASAHEB AMBEDKAR MARATHWAD A UNIVERSITY,
CHHATRAPATI SAMBHAJINAGAR.
NOTICE NO: /BAMUWESTATE/ELE/2025-26/04
NOTICE FOR TENDER
work at newly constructed first floor of boys hostel no.

“| Marathwada

5 buildings

The Registrar, Dr. Babasaheb Ambedkar
University, Chhatrapati
Sambhajinagar invites proposals from reputed
and experienced companies/ agencies to
participate in the competitive bidding process to El
work at newly constructed first floor of boy's hostel
no. 5 buildings.

For the detailed Tender document, interested

] bidders should visit www.mahatenders.gov.in or

www.bamu.ac.in.

caled tender for redevelopme
with the consent of Pane Gruhaninman and K shetravikas Mandal
for Redevelspment of
“SANT TUKARAM NAGAR SAHAKARI
GRUHARACHANA SANSTHA MARYADEET"
Building wo. 19710 217, Simated at Sant Tukaram Nagas, Pispri, Pune
Tenders are invited from reputed developers having experience of more
than 10 years, mimimum experience of complefing (wo projects and
construction of built up area of at least 10,00,000 square feet
Details of the society are as follows:

SN, Partieulars Detalls

[ Plot area as per MHADA re- | 25666.1 sq.m.
cord for building nos. 197-217

1 Plot area os per private 3271725 sgm.
demarcation including
intermal roads

2| Toml number of buildings | 21 No's

3 | Toml number of units 941 residential tenements

+ 23 shaps specifications as

follows- LIG scheme (750

unids) 180 sq.ft builtup

MIG scheme (191 units)

£ 280 0.0t built up Shops

(22 wnits) — | 50 5q . built up

vance procedure is in process before MHAD A AUTHORITIES.

Non refundable Tender Fees | Rs 1,00,000/- {One Lakh Rupees only) in

the form of Demand Draft in favour of “SANT TUKARAM NAGAR

SAHAKARI GRUHARACHANA SANSTHA MARYADEET™.
Tender to be purchased /submuticd at- Building no. 21271603,

NOTICE INVITING TENDER
SINo | Name of Post No of Post | Remuneration (in INR) _ C - G - = ”‘?;"e"er- e 'zér "
The Department of Mines and Geology is calling tender for auction of seized | | fribunal directed fres|
1. Additional Project Director 01 150000/~ to 225000/ generated iron ore fines under respective notification through MSTC. f;ftﬂ,”af};,":;rcmi
2 Project Manager o1 125000/ to 200000/ Eligibility conditions, terms and conditions, date and time for participating in the | | deals with cash credits
= electronic auction are provided in the Tender Document. Separate Lot wise :;::ﬂiﬁ::::if:n
3 Finance Expert o1 125000/~ to 200000/ auction notifications are published in MSTC portal. Tender Documents, | | During serutiny of the
4. Procurement cum Contract Management Expert 02 125000/~ to 200000/- notifications, updates and other details for the e-auction process of respective lots case by the |7 officer,
= T PR——— = T R TITTT shall be available in electronic form om\y atthe website of MSTC Ltd. :E‘;‘; :‘M"{;j;ag;‘t'g;'f“ :
. i £ https:/iwww. chisearch.jsp PAN details and the
6. Systern Administrator (IT Expert) 01 B80000/-to 140000/~ The auction of generated iron ore fines for each lotis “AS IS WHERE ISAND NO daonor's ihusb?ﬂﬂ'i)
COMPLAINT BASIS". The interested bidders shall ascertain the quantity and | | TEome s nrm
f GIS Expert o 80000+ to 140000/ quality of the Iron ore before participation. The Department is not responsible for E%igs.wnﬁtfm:,"" ¢
8. Account Specialist 01 50000/~ to 90000/~ any dispute arising after confirmation of the bid. :E;J::t?ﬂd had :"'gvvg his
" . " income to be Rs.
9. Procurement Assistant 02 AD000/- 1o 75000/~ Interested bidders may visit the MSTC Ltd website. S, 27,7 takh only: this did
not commensurate with
10. Project Assistant 02 40000/~ to 75000/~ Director, the amount of gift, thus
DIPRIC Department of Mines & Geology| | the creditworthiness of
11. Data Entry Operator 02 25000/- to 45000/- the donor could not be

established. ™

i JAIPUR CITY TRANSPORT SERVICES LIMITED

OFFICE OF THE PRINCIPAL S. M.5.MEDICAL COLLEGE &

CONTROLLER OF THE ATTACHED HOSPITALS, JAIPUR

N FAC/RG RS T2 a Dated: 14/03/2026
n

Bid for procurement of below mentioned items at SMS
Medical College, Jaipur, are invited from interested bidders as
per schedule in NIT Notice, Other particulars of the bid may be
wvisited on the Procurement portal (hiip:!/eproc rajasthan.gov.in,
https:/fsppp.rajasthan.govin) of the state; and SMS Med\-l
College, Jaipur department website
UBN : 5MS2526GLOB00709
DIPRIC/5678/2026

Sd/-
PRINCIPAL & CONTROLLER

e MO/JETSL0343800 - S8 7 Bata - WOX2028
Comrigendum-02

http://sppp.rajasthan.gev.in UBN No JCT25265L0B00009 and
tp/epro.ajasthan.gav.in. Torder [0 2026_JCTS 5323591, Some amendmants|
are made. Detail of amendments can be seen and may be downlocaded from above|
mentaned d ICTSL Wed jasthar in/jctsh).

Raj Samwad[C/25/23967

TELAHGANA STATE CIVIL SUPPLIES CORPORATION LIMITED

pplies Bhavan, Somajiguda,

Regd. Office: “B” Black,# 6-3-

Rajasthan Medncal Services Corporation Ltd.
.

.. - 41 | RMSEEP M4 Wi

CORI?“IGEN DUM / ADDEN DUM

Bed for e
1. Deep Freezer, Fowler Bed, Stead Bed, Foot Step, Syrnge Infuson Pump,
Ghucostrip& Pulse Oeymeter (Handheld)
2. White Box iSharp Contamer), & Transpon Trolkey (Whee Barow) Reserve for
MISE, Rajasthan Only
am invited from intenested bidders up to Date: 24-03-2026 : 06:00 PM. Cther|
particulars of the bid may be visited on Procurement portal websitel
hetps:/fsppp.rajasthan.gov.in or www.dipronline.org ar
b !

i

UBN : MSC2526GLOB000SE Executive Director (E7M)

s Sarmead /527880 Fajasthan Medical Services Corparatian|

PDS.I| 3} | Coarse Viariety (DB} /202526 Dt: 18.03.20%6.
Telangana State Civil Supplies Corporation Limited (TESCSCL) invites

\ariety Rice (FRK - Doddubiyyam) on “As Is Where Is" basis, avallable

| Stale. (hrough e-auction on the GeM Portal.
The Tender Documents can be downloaded from 20,03, 2026 at 11:00AM

Carfererce Hall TG Civil Supplies Bhavan, Hyderabad

and www.gem.govin Frospective  bidders are addsed to carehully go
throwgh the tender tarms and conditions before suEmittng treir bics

This is with reference to JCTSL Bld no 07/2025-26 published on| =

e-tenders for disposal of 1.40 Lakh Metric Tonnes (LMTs) of Coarse | =

a2t Buffer Godowns, MLS Peints, and Fair Price (FP) Shops across the | -

The Pre-Bid Meeting will be held on 24.03.2026 at 2:00 PM at 3d fioar | -

For further deteis, piease vsit Ine websites: hitps #gscscltslangana qovin

=

MUNICIPAL CORPORATION CHANDIGARH [Nty
Kundra's 212.5¢r -
TENDER NOTICE = e =
- gift to Shilpa, I-T
Sr. Bid Submission | Opening Technical =
k+ Name of Werk Schedule {Onling)|  Bid (Dnline) department told -
EXECUTIVE - Roads Division No. 3 o— =
1.|Construction of the Communily Centre Sectar-24, Chandigarh. Shilpa Shetty Kundra
(For the period of 24 Months), Capital Head : N.R.B. rg?mmm?g%ga 02.04.2026 has got a partial relief =%
Est. Cost : Rs1057.26 Lacs. Eamest Money : R8.21,14,565% |,.010°32 00 noon| 3. QS'PM from the Mumbai bench =
Time Limit : 24 Months . of the Income-Tax 5
Appellate Tribunal =
Nota:- All other terms and conditions and complete DNIT ara uploaded on website htips:ietenders.chdnicin | | (ITAT), which held thata =
EXECUTIVE ENGINEER gift deed and PAN z
Roads Division No.3, Room No.311, M.C. Chandigarh, Ph. 0172-5021482, xenrcad3,moefchd.nic.in detailsalone arenot -
sufficient ta establish =%
the genuineness of a gift —
under Section 68ofthe = 5
Income-Tax (1) Act. =9

S e
37 a8

34 35 b

FORM A

CENTRAL RAILWAY

CONSTRUCTION ORGANISATION
OPEN TENDER NOTICE No.: DYCECANG_2026_001
Dy. Chief Engineer (Construction) Near Rallway Station,

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
{Vaiuntary Liquidation Process) Regulations, 2047}
FOR THE ATTENTION OF THE STAKEHOLDERS OF
LG CHEM LIFE SCIENCES INDIA PRIVATE LIMITED.

414008 for and on behall of President of India inviles open E-tender from
reputest conlraciors through websile https:fiwww,
following works: Name of work: *1. Bridge No. 52011 -Replacement of PSC

ireps.govin for the

arme of Corpor
Dot of corporstion o Corponas Imam

| Tender submission would be online and the Sant Tukaram Nagar, Pimpri, Pune 411018 Girdars, 2. Bridge No. 527/1- Replacement of PSC Slabs, Construction of | || 3 m'mmm |"=W""°"W'°’~“°"' S of
- . .+ all f 4 1
. deadline to submit the proposals is 25/03/2026. o e ‘:‘;‘:\": S itter g sl "'D‘I:l:“:“:i“.'“ el i el M L [y e |mmmmm s :
] i 5 : balance work of Tower Wagon Shed at Amainer, Bsed, Wadwani and Srsala, Linikty i E
= Regettar], |- Purchose & collecion | 2070372026 1o 0170472025 § Celchustrirain, Drsi nculp, |osdimatig ofMefoe Bridges, foceing at L L | S &
o S | RUB outiet drein | - |5 [ Aosss M
of the Tender wallat ch mﬂznn 167275, trolley refugee and drain raising a1 ch. 180000m ond teneicel oes (Ferylof | Market Rejoun Ganten, Newt D, i, 110027, (| =
S Submission of the Tender | 01/04/2026 to 18042026 1o 181000m, WEM road near Village Pokhri, 7. Consiruction of batance FOB, Gomons Feren |MMM-EHMMZI o
= L e == COP, ROB, Height Gauge having structural slesl work 8. Track work and | Bunaam, Faram, ks 2001 s
3 Opening of the Tender 19/04/2026 @ 4 p.m. in the eihor miscollansous works in Abmodnagar-Parl section in Gannoction wilh | (| & | isidaton Comméncomert Ow | Mo 17, 2026 .
resence ofmembers and devel. || | ANmednagar-BoodPari vaipath New BG lino project (Re-iwiation). | of Corperete Pursce
E-Tender Notice No. 649 L : Approx. Gost: Rs. 74346105472, Bid Security: Rs. 14860300~ | || 7 . N, A, |V o L arari —@
E Extensi 2 apers whaeves remmain present. Costof Tandar: Nil, Completion Period: 06 Months (Six Morths) Indudmg Tompnore Numie e BP9 00112 PO 2017 187 30164 =
ension no. = Monsoon, Validity of offer: 90 days from the dte of opaning of tsnder of FEETEIORN N of e KIS - 07, Serk EPCEIe, DP00SED MISD =
" Jalgaon City Municipal Corporation, Jalgaon invites | |® A ights abaut tendering process are vested with the socicty. work. Uploading Tender forms: tander documant willba avallable in IREPS Cirre, S R Kerdhak Wt Munbs - 200087, | =
etander for the selection of agency to provide| |® T socie e reect ender withaut sibuting any reason website https:/)www.ireps. govin upio 15:00 hrs. on 08.04 2026, Date of Erai i prrev@vinadarscni =1
g § gency P ® The bid offers which ase not eomglete in all respects ase liable to be rejected | | JoRder oponing: At any ime “"I’" e e ey T T | e S S =
Hbus Conductors for daily operations of E-Buses B 3 i - ress; hitps:/hwww.ireps.gov.in, Offi ress: Oy. Chiel Engineer a Subresion of Gaive | Apd E
3 3 Tssued with sign & seal of Chairman & Secretary of “SANT TUKARAM | | (Construction) Office, Near Raiway Station, fnmadnagr 414005, PRt || ovce = vy ghen ot e Lo Crm U stanes i P mend 1|~ <o
4in Jalgaon city and area. The detailed tender| |y.Gar GRUHARACHANASANSTHA MARYADEET" No, 0241-2472118, Nete: (1) Details of terder | and 17,2076, B
docgments are available at https//mahatenders. | |u\nr TUKARAM NAGAR CO-OPERATIVE HOUSING SOCIETY §3;T.2°£:;”t.£‘w“e°§ﬁ.§'.°.'“m;”}m“mt"ﬁ,2,:':ﬁm‘”{,ﬂ",‘.’;‘.’,‘f.‘;‘ﬁﬁ‘:ﬂ:n:; 10 S 3 oo o e Gams, o of ekt Al 16, 2026 5 ne idaar ot e =
Hgovin LTD.” Reserves all the rights to reject any or all tenders, make changes| | ¥ required would ba posted on this websie during sdvertssment pariod and dress menticoed againstitem cn
4 ¥ i i) b Th firancial creditom iif sny). shall submit thalr proof of clsima by slectronic means ooy | =2
1| Date 19/03/2026 Sdr- In eligibility criterts, fender conditions, et 2t & when required, without] | E Cnaey mw}'fl:rﬁgrﬂm:‘.s prri e g \,:j'f::, e :n,;’“z Al cther siinchlders may st the preef afclaims i persor. oy peat or by elesirni | =
B3 (Dnyaneshwar Dhere) asskgning any reasons therefore. submission of manual offers against E-tender are not alowed s
E Commissioner, : S ae ety + hair if submitted shall neither be opened nor considered, (3). Bid Security shall .
E Jalgaon City Municipal Carporation, Jalgacn Suciety’s Hon'hle Chairman, | | og poig g rovided ) Fer " e
el " Mr. Yashwant A. Bhosale Dy. Chief Engineer [Cnns” Office, Near raitway Slabau 0 ham Imied
©= Mob: 191 9922501637, Mall1d ¢ iaybhosale@gmaileom | |Prone: 02412472158 “""“"'V‘M‘”mefﬁm
5| A BENGALURU CENTRAL CITY CORPORATION P
E the Executive Engineer, Shivejinagara Division,
Tmmnalah Road, Queens Road, Bengalury - 560052,
- L GOVERNMENT OF MAHARASHTRA GOVT. OF MAHARASHTRA
3| No: EEPRRINE-PROCIZNZU25 20 Dt 10-03:2026 EXECUTIVE ENGINEER, KRISHNA MARATHWAD A CONSTRUCTION Public Works Division. Pune - 411 001
INVITATION FOR SHORT TERM TENDER DIVISION NO.1, DHA! g
wa Cover System (Through GOK KPP Portal anly) ADDRESS: SINCHAN PARISAR, ANAND NAGAR, DHARASHIV Phone h'l:ﬂ- DSOPZSSDE;‘B#%;:?Z%M
3 The Executive Engineer (Shivajinagara Division), BGCG, E:mallizeked] @gEm'?IEL:IoS‘EFI NOTICE N FTeI' No.L02472-226745./ 205150 Web- ax .n'& i "
| Bengaluru invites Tenders from eligible Contractors registered P—— *m% —— — ‘eb- www.mahapwd.govin & e-mail- pune.ee@mahapwd.gov.n
- I n of overnar of ate of arashtra, the Executive gineer, Krishna
£ CEND L KEWD). | Raiways, [ MES. :auonal. Hifiiey o Marathwada Construction Divislan No.1, Dharashiv, Water Resources Department, Govemnment E-TENDER NOTICE NO. 86 FOR 2025-2026
-| any State Gowernment Organizations for the Construction of . e & HRTE
E of Maharashtra inviles tenders thraugh e-lendering system (online) from competent tenderers The Executive Engineer, Public Works Division, Pune
gl Works detailed below. (Standard Tender Document - KW-4) for the following works. Tender documents should be downloaded from the Govemment 411 001 inviles bids for above Rs. 100,00 Lakhs Estimated Cost Works
N I Name of the Work website hitpsi‘mahatenders.gow.in. Detailed tender instructions and all information regarding from Registered as well as unregistered Contractor wha full filling the
| No. e-tendering is availatde on the government website and on the notica board of the divisional .
E Construction of Stepped Gablon Seater near Waste office. . gﬁgyn;r;ﬁeﬁ:‘mgib‘lri‘c \_NDFK Depariment Esnpekchgﬁzm??SESEE
gf: Weir, Boaling Area, Lake Observation Decks and Executive Engineer, Krishna Marathwada Construction Division No.1, Dharashiv reserves 08/Bldg-2 4. 27/9/2018 and GR. No. CA'I"E2-01TFF-‘ra.Kra-GBJEHdg-2 dt.
3 1 | wakway Impeavement in Utsoor Leka. Amotint Pt to the right to accept or reject tendars. Canditicnal tender will not be accepted. If there is any D A R B NG, CRTROLTIRL S KRB D SOy
change in the said tender notification, it will be informed on the website hitps:imahatenders. K o
] Tender (without GST) (Rs. in Lakhs): 786.90, EMD gowin. G.R. No. CAT/2017/Pra. Kra-08/Bldg-2 dt. 21/08/2023 and GR. No. Misc- |-
3 [‘mount (e Hs.): 11,20,000.00 ", [Name of Work: CONSTRUGTION OF ENERGY DISSIPATION ARRANGEMENT OVER 2022/Pra Kra. 104/Bldg-2 1. 14/2/2025. il
< [Park Area Development, Gonstruction of Seating Plaza, | |WASTE WEIR FOR PANGARDARWADI STORAGE TANK UNDER KMIP LIS 2 STAGE-3 Bids  document w”Exenge l’gn';?;‘;zieiseﬁgma” r:‘éi?ss':; E-
s |, | civic Genter and Other Finishing Works in Utsaor Lake. ~|District of Work : Dharashiv (Maharashtra State] htipsimahatenders.aon o =
S 2| Ameint Put to Terdar (wim:ft GST) (Rs. in Lakhs): [3. |[Estimated Cos! put to tender __: Rs.211.55 Lakhs (Excluding GST) accept or reject bids. Conditional bids will not be accepted. S
= 787.20, EMD Amount (in Rs.): 11,80,000.00 - |E-tendar gvailable periad : From Dt.20.03.2026 1o D1.27.03.2026 Period of Sale of onling Dt. 20/03/2026 @ 10.00 hrs. =
& d il sl it |'5. |E-tender opening date : Dt.30.03.2026 (If possible or next suitable date) Tender Document and to dt. 27/03/2026 @ 18.00 hrs. =
to | Calendar of Events: 1) Tender Documents may be | 6. [Farnest Money Deposit : Re.1.50 Lakh Submission of Tender

| downloaded from the GOK Kemataks Public Procurement . [Time Limit for Completion : 12 Months g =

| Portal Website: https://kppp.kamnataka.gov.in. 2} Pre Bid 8. |Tender Fee : Rs.2360/{Including GST) oPn;l;r:mnr CLl 3;‘::;2?35)25@ 100 hrs: =
% | Meeting will be held on 24-03-2026 at 15.00 Hours in the 8. |Class of Contractor : Al eligible contractors who can fulfill the terms and openlr - - - =

] | conditions of the Contract. The detailed Tender Nolice can be is available on

-| Office of the Chief Engineer, Zone-2, BCCC, Annex-3, ialls of e-lender are avallablie on Tollowing places =,
g th Floor, GBA Offica C: N.R. Square, i) Websits - hitps://mahatenders,govin 1 Vi S iahabd HILACIE E

| 3) Last Date for Uploading the Filled Tender Document I {1t any changes in Tender natics it wil be informed on above website} - hitps:/mahatenders.govin

—| 30-03-2026 upto 16.00 Hours. 4) Date of Opening of i) Notice board at office of the Execulive Engineer, Krishna Marathwada Construction Division g;:{:\:z’l;g;i]m the NIT will be Corrigendunv's. published on =N
.| Technical Bid is 01-04-2026 at 16.30 Hours. 5) Date of L L S 3. Notice Board @ ofo Executive Engineer, P, W, Division, Pune, [—
= 3 Onening of Financial Bid: After T“h""’a' Bid Approved. Office of Executive Engineer, Krishna Marathwada' Sdie Central Building, Pune -1, sdf |-

| Furtherd: be had from the Construction Division No. 1, Dharashiv. Executive Engineer (Prashant S. Khairmode) | -
R Sdi- Eneml\m Englneer Date - 17.03.2026 Krishna Marathwada Construction Executive Enginger, Public Work Division, | = &

£ Shivajinagara Division, BCCC. DG Division No.1, Dharashiv, DGIPR zuzs.zafasss Pune 411001, | 5
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